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BEFORE LD.THE

CENTRAL ADMINISTRATIVE TRIBUNAL.

!

.: | .
CALCUTTA BENCH, NIZAM PALACE, CALCUTTA °
\ Bl 1

| ' An application l_xn&ef section 19 of Central Administrative

| | | Tribunal Act 1985 | .
' iy o - *

‘ Original Application No. ?,‘50{ 1024 / 2.0l6 :,

n: [ :

| fo- - In the niat(ter

Mr. K Ravi

Sr.Accounts Officer presently posted
|

» .

:i in Pay & Accounts office, Ministry of i

t :

E -f Consumer’ Affairs, Food & Public
' A N i
Distribution , Kolkata ‘residiqlélg at :

b
e

W by

|
B/3 DumDum }liousc 246/11 R B i

C Road Kolkata 700028

... Applicant

]
:ﬂ\‘ {
i >
| -Versus- }
1. Union of India, Service 1
é.L‘ ° : ‘ i
4 through the Secretary, Départment E
i ' , | ]

of Expenditure, ] Vinistq‘f of Finance l

- [
L o

Room No. 129A ﬂorth Block , New i

Delhi - 110 001.§ i

: i
L : 2. The Miniitry of Finance, i
E‘: Department a -.:Df Expenditure 1
y :ﬂ:‘* Controller Gcn‘ al of Accounts,
| R ? Room No: 714 £’ Wing—7t Floor, 1
{: i} s '
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Lok nayak Bhavan, Khan Mgrket,

|
New Delhi - 110003,

A

i
|
f
3. The Pr.Chics Controller of
Accounts, , Ministry of Home Affairs
Room No.217 North Block New Delhi

~-110001.

4 The Pr.Chief | Controller of

Accounts  ,Ministry of Road
|

Transport & Highway 1 D A
|

Building, Jam Nagar House New

Delhi 11001 1.

. 5. The Chief Controller of Accounts ,

Ministry of Consurne_r Affairs ,Food

i
& Public Distribution , 4t floor ,
\
Jeevan Deep Building , Parliament
} )
Street ,New Delhi 110001

6. Sr. Accounts Officer, Regional Pay

& Accounts Office Ministry of Road
Transport & Hi'ghway{ Room No.8
Porta Bhavan Salt Lake , Kolkata-
700091
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7. Mr A Ha_ri Kumar Sr.Accounts

Officer ,"C{B D T Ministry of |

Finance, 7 th Floor C G 0 Complex

A * Wing , Saminary Hills Nagpur
!

440001

... Respondents
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0.A/350/1027/2016 Date of order: |, 1- 2w1¢

Coram: Hon’ble {Ms) Bidisha Banerjee, ludicial Member
Hon'bie (Ms) Jaya Das Gupta, Administrative Member

For the applicant Mr. G.C Chakraborty, Counsel

For the respondents Mr. S. Paul, Counsel

Per: Ms. Jaya Dasgupta, Administrative Member

Heard both sides.
2. The applicant Shri K. Ravi has approached CAT seeking the following reliefs:

8. a) Quash and set aside the perverse decision of the Respondent
no. 2 as communicated to the applicant under letter dated
13.10.2015 (annexure A-9).by. declarmg the recruitment rules for the
promotion of. SR AO u|tra v:re -

) raf,

b) A dthCtlo}l upon the. respondeh‘fs*espemally respondent no. 2 to
give dffect of pro o't'fgn oﬁheapphcant&o the post of Sr. Accounts
Oﬁiceh:?u ef. 1 13 2314 ( t!parlthe date* \ef promotion of the
|rnmed|ate ]unlor)~mstead of,f m-1 }4 2015 and}to effect the seniority
from‘“the sam?’aate 0N’ 1 1‘*‘2014 In jthe grade %of Sr. AQ above the
posatlon of lmmedlate’gumc}r in the, eeder post \mth all consequential
benefits wuthm a’ stlpuiated perlod‘?’ e fé

'h.._j- 7
c) \{\ difectidntd the Respond’e‘%’t?na 2 to r{ectlfy the error in the
gradatlomhsteof\he Sr. Accounts' Off:t:er (s that the appllcant may get
his promotion from: Group«B‘to the Gro p A before his juniors in”’
appropriate time'in: acgg_lgua_nce with Jaw.

e =N

d) Adirection upon the Fe‘spondent to make the payment of arrear of oy

Pay and allowance arising from change of date of promiotion.

d) A direction upon the respondent to pay interest @ 18 % per
annum on arrear pay and allowances till date of payment with cost
and

e) any other order or orders, direction or directions as'this Hon’ble

“r
L

Tribunal may deem fit and proper.

3 The Id. counsel for the applicant submitted that the prayer made in relief A should be

deleted as he is not pressing such reliefs in this O.A, Hence, we are considering

relief 8 (b).




4, The applicant Shri K. Ravi, Assistant Accounts Officer had been approved for
promotion as Pay and Accounts Officer in Ministry of Home Affairs, Shillong against the
vacancies caused due to NIFM Training of Shri Ravinder Kumar, vide office

memorandum 136/2011, dated 8™ June, 2011.

5. So it is apparent that he was approved for promotion from the post of AAO to PAO
causing his transfer from Kolkata to Shillong. Vide office order dated 19.06.2011
(Annexure A-2), Shri K. Ravi, Assistant Accounts Officer was appointed to officiate as Pay

and Accounts Officer, vide order dated 29.06.2011. Such order is set out below:

o PRINCIPAL ACCOUNTS OFFICE {ADMIN.)
ansmv OF HOME AFFAIRS
'r .
NORTﬁ}BLOCK NEWQDE

Jﬁé
No. 200/52/Pr. AO/Admﬁ/MHA/11-127875 ¥

,x\

Dated;29 06.2011
O

~
yeats

! i N i
i OFFICE ORDER NO: 161]_011-« “

Shri K. Ra(n A55|stant Acc‘bf? **of- ;the Mmlstrl of Shipping, Road
Transport & H:ghways Kolkata who has‘ﬁeenrallocated-by the Controller General
of Accounts c‘)ut of thé 'E"e’htrahzed panel o’fﬁﬁlel 12 |s/hereby appointed to
officiate as Pay an Acgoungffff cer in {I‘we pa\}*s a{;?af Rs. 7500-250-12000
(pre-revised scale) (New Pay Band 2-=of’Rs 9300- 4800 with the Grade Pay Rs.
5400) from the date*he assumes charge of the'post in RPAO (ITBP), Ministry of

S e
Home Affairs, Shillong. The appomtment shall’be governed by the Central Civil
Accounts Service (Pay and Accounts Officer and Senior Accounts Officer)
Recruitment Rules, 2000, and other rules and orders issued from time to time by
the Government of India and the Controller General of Accounts, as are
applicable to the post of Pay & Accounts Officer.

Posting of Shri K. Ravi at Ministry of Home Affairs, Shillong station has been
decided by the Ministry of Finance, Department of Expenditure, Controller
General of Accounts after taking into account his inter-se seniority, subject to
the overriding consideration of administrative convenience as laid down in OM
Nos. A-32014/1/2002/I\{!F.CGA(A) / Gr.B/Vol.lli/224 dated 14.5.2008. The
posting is liable to change as and when warranted due to administrative
reasons.

Shri K. Ravi shall have the option, to be exercised within one month from the
date of appaintment, to have the pay fixed under ule 22 (1} (a) 1 from the date of
such appointment or to have the pay fixed initially at the stage of the time-scale
of the new post above the pay in the lower grade or post from which he is

/

i my T e e - m—— o =



y promoted on regular basis, which may be re-fixed in accordance with this rule
on the date of accrual of next increment in the scale of pay of the lower grade or

! / post.

/ (Sanjeev Mishra)
/ Chief Controller of Accounts
Shri K. Ravi
Assistant Accounts Officer,
Ministry of Shipping, Road Transport and Highways
Kolkata (through Si. No.lll)

6. He was relieved to join his promotional post on 30.04.2013 {Annexure A-3) and
joined on 06.05.2013 at Shillong. Such order is set out below:

“ - No: PAO/NH/KOL/ /Staff Matter/12-13/25-31 DTD 30.04.2013
OFFICE ORDER

in pursuance of thetQ‘che{of.:_ge CGA,M/o. Finance, New Delhi OM
No.: 136/2011 datedTOS 106.2011 ¢ mmunfca}/ed vide Pr. Chief Controller of

W
Accounts, M/fo Rbad Tra port=&3Highways, New Delhi; Officer Order No.:

1P,
PCCA/SRTH/Admn/AAO/lZ’ h ‘6‘ 113 DTDSO 04.: 2613\Shr| Revi-K, AAO, of
RPAO (NH), Kalkata stan s h d E)f his® dutres on thig.afternoon of 30.04.2013

"y ML
with the mstructaon to repor‘tﬁf‘g#du 0 M o-Héme Affairs, Shillong,

Meghalaya. g g j
) Py d
1 {3 (Sekha%Gugha Roy)

,; /Q T xSF%E\Countsf{)ff' cer (NH)
B Y \
‘\_ ‘s - /lkgl "

v 'f i AT
7. It appears as per the ple;dmgs of- th;r respondenT authontles from the Reply that he
was relieved late as the applicant timself.pleadé&d not to be relieved on promotion
immediately but after ‘March 2012’ i.e after the completion of final examination of his
twin sons, in the month of March 2012, Such representations of the applicant dated

05.07.2011 is set out below:

o

From: Ravi K
Asstt. Accounts Officer

Regional Pay & Accounts Office (NH)

Ministry of Road Transport & Highways
Purta Bhava, Salt Lake //
Kolkata- 700091

: AN

,

it . b ¢ R T



L I

o B bemek et
e

To b

Thie Controller General of Accounts: -

Department of Expenditure 7: ,
Ministry of Finance :
Loknayak Bhavan

@ .
I\%NEL)

ag 3
New Delhi (THROUGI-f P;L% ERIC CHAT

i
Sub: Promotion to th!éf: 5%_ of PAO and transfer therefore.

“l

Sir,

This has to come to my knb\ﬁlédge from reliable sources that your good office
has prompted me to the post of Pay & Accounts Officer in the office of PAQ,
Home, at Shillong, Meghalaya,’ for which I'am grateful to you and gladly accept.

in this connection, | beg 'y'OUr attention to the fact that my twin sons are
studying in Class X and will be: giving their final examination in the month of March
of 2012 and since ! solely look .after thenrrstudnes my presence at home is of

- Lot

utmost important to them\a" Flﬂg?v";'g Ko&ata at4th|s Juncture will jeopardize their
e .-' .1" 4k
studies and future Tt f 5 Ty
| ;;ﬁ j- f | ; t“_\ "A “
Therefore, vou ire klndlv retmestéd to*e1th’er,‘consuder~mv promotlonal posting
in any office at' Kolkata asfPav,& kccounts Offlcer or allow m‘e to join the Office of

PAQ, Home at Shullong in thermonth"of Aprll 2012, i.e after cé)mpletlon of my sons

C!assXexammahgri “qi’ “_j 4"-\ EJ |

Thankingyou . h "-wv :‘*}r “i{

Dated : Koikata 5™ July, 2011 : r Yo’ﬁr;.-fgithfully
A A
AR

,:‘féfﬁ &GOunts MORTH, IDL Building, Jamnagar
4-5«!': o4

HQiJse, New Delhi : ith '*a re QUest to not to issue any relieve till

March_.2012

[ Feal -2 S
nr

(RaviK) “

8. Itis the submnssmn of the appl:cant in Court fhat he was waiting to be relieved after
March 2012, but he was relieved onl\/ 6n 30. 04.2013 and Jomed on 06.05.2013. He also
submitted that he did not make any furthier commumcanon while still posted at Kolkata
in the feeder’ post of AAO to expedlte his release so that he ¢an join Shillong as PAQO on

promotion as soon as his reliever was avallab1e
| "
9. In the meantime, his immediate j unlor in the, Seniority list of AAO, Shri A. Hari Kumar

I’ TR
joinéd Ltle promotuona! post of PAG):mM%f g%J’til’b’anvﬁe!:‘ay and accordingly become senior to

‘:']. |}YuY "
llcan‘t As pet the Recruntmenttm'ules of RAO and Sr. AQ, Shri A Hari Kumar was

the ap i

Y
promoted ththe post of Sr. AO e.aiﬁ ‘eFI
quahfymg séfvice for promotion to° the pos

did not complete ohe yedr as on 01. 01.2014 for t

tok&heiapphcant as he completed the required
£ of Sr. AQ as on 01.01.2014. The applicant
he vacancy year 2014- 2016 as per the

ey

. r
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Recruitrhent:Rules and hence agam becOme Jumor to Shri A Hari Kumar in the seniority
list of 751"19‘\@ xbecause of shortage icn‘J erlw‘
PAO! iRe’Ievant parts of recrurtmen"

‘r' . i
zc* 3:[ l

e year dggquahfymg service in the feeder post of

{Deparment of Expenarture)l
CONTROLLER GENERAL OF ACCOUNTS)
NOTIFICATION

New Delhi, the 25t Septemb‘er, 2000

G.S.R. 750(E).- In exercise of the powers conferred by the provision to article
309 of the Constitution and in supersession of the Central Civil Accounts Service
(Pay and Accounts Officer) Recfuitment Rules, 1977 except as

Respect things done or oﬁh&ed

s .-|'H

| Presrdent hereby makes the' folidwrhg rul'es regulating the method of recruitment

=“r$o!be,’Fdone before such supersession, the

‘ to-fthe posts of Pay and Acc'ount” -Offrcer and Senior Accounts Officer of the
’Central Civil Accounts Servrce, 'name'ly -y '

1. Short title and commencement— (1) These rales may be called the Central Civil
Accounts Service (Payaand Accountsi Officef’ and 'Senior Accounts Officer)

S r
Recruitment Rules, 2000 fﬂ""‘gﬂ“ Pt
1 A I ] P

W
2. Application- These rules sh‘aif'apply,io the posts specrf:ed in column 1 of the
Schedule annexed to these ru1es m 5 *‘}* o -

- - .

?" o e l'f""' “u q“'f -
3. Number of posts classrfrcation and*scales,of pay .= The number of the said

c-a o hr‘ﬂ

posts, “their classification ar?tfi" $t-re s’dalds“tof}‘pay attached thereto shall be as
L : -"1‘ ,’-’
{3 hzedule SN _.f

BY: rd-Sc

specrfred in columns 2 £6%.0

i \- . ‘5
4 fp'ﬂMe\thod of recrurtment age “hmrt ? quahflcatrons etc.- The method of
recrurtment age limit, qualrfrcations and~other matters relating to the said posts

shall be as specified in columns 5 to 14 of: the said Schedule.

5. Controihng Authority of the posts The posts shall be controlled by Controller
General of Accounts in Mrnrstry of Finance.

Lrablhty for transfer.- The PAO and Sr AQ shall be liable to transfer any where

|ri1 Indra

.*--'1

(b who havmg a spouse Irvmg, has entered into or contracted a marriage, with
any petson, shall be eligibie for appomtment to any of the said post:

" Provided: that the Central ‘Government may, if satisfied that such marriage is
pefr'missibl'e under the persona'I ré‘w applicable to such person and the other party
to the marrrage and that there are other grounds for so doing, exempt any person
: from the operatron of this rule

|
i




Age limit for direct Whetherrbenef t{’“***ﬁducahdnai and*--"Whether age ﬁnd

8 Power to relax.- Where the Central Government is of the opinion that it is
necessary or expedient so to do, it may, by order, for reasons to be recorded in
writing, relax any of the provisidns of these rules with respect to any class or

category of persons.

9. Saving:- Nothing in these rules shall affect reservation, relaxation of age limit
and other concessions required to be provided for the Scheduled Castes, the
Scheduled Tribe, Ex-serviceman and other special categories of persons in
accordance with the orders issued by the Central Government from time to time
in this regard.

SCHEDULE
Name of posts No. Of pasts Classification Scale of pay whether selection by merit
or selection-cum- seniority
or non selection post
1 2 3 4 5
1.Pay and 105* General Central * Rs. 7500-250— Selection-cum-seniority
Accounts (2000) servnce Gr BGaz’Ette & ,.;-EIZOGOJ““ .,
Officer Mlmstenél < s

/ Genergl Central*'ﬁ"""“"mRs 8000‘-“75- Non-Selection

2. Senior 422* \
13500 - Y

Accounts  (2000) / Se%ace, Grin t
a

Officer Gazetted M:msten ot
*Subject to variation dependent on work‘io?d ‘ ij
i 1

Period of

Recruits of added years of’r"&ﬁmﬁquahf c;'t'f'r}”nr':d educatldﬁai q&anl- probation if any
Serwce gdmlssmle reqmred forh ;f‘ cation prescnbed
‘l ) \?;\rect rhchuits A for directrecuits
& \ ok, i Will apply in f‘he case
“ ,-@ It éﬁ??ﬁomotee‘s
N/ N/

L6 AN Vi 10 ]
Not applicable  Not applicablé Notapphcable Not applicablé Not applicable
Not applicable  Not applicable Notappltcab!e Not’é‘dpliéﬁie 'Not applicable

— — :
Method of recruit-  In case of recruit- MM""'TGE‘epartmental Circumstances in
ment, whether by  ment by promotion Promotion Committee  which Union Public

exists, what is its Service Commission

direct recruitment  /deputation/

or by promaotion or

absorption, grades

composition

is to be consulted

by deputationor  from which promotion/ in making recruitment
byabsorptionand  deputation/ absorption
percentage of to be made
the posts to be -
by various
methods

|11 12 13 14

By promotion (a) Promotion: Assistant

Accounts Officers with

three years regular ser-
vice in the grade failing
which Assisant Accounts
Officers with six years of
combined service in the
grade of Assistant Accounts

Group ‘B’ Departmental
Promotion Committee

{for considering promotion)

consisting of :

1. Joint Controller General
of Accounts- Chairman
2. Chief Controller of Accounts
or Controller of Accounts-

Consultation with

Union Public Service

Commission not
necessary




' Note 1. Where juniors wh{
‘Have completed their quaul
fying/ eligibility service are
. being considered for promotron i
;' their seniars would also bei .,
¢ . considered provided they'é"re Lo L
* 7 notshort of the requisite’ x' ; !
' quahfymg/ehgrblhty service| by} '
“more than half of such qualrfymg/
“eligibility service or two years b
whichever is less, and hay
- successfully completed tme
~ probation period for promot
~ td the next higher grade’ :-ilongi
with their juniors who ha\fe already
completed such quahfymg/
eligibility service. o

By Promotion Promotion : Pay and Acco‘uhﬁs Group '8’ Departmental Consultation with
© Officer with two years of regilar Promotion Committee Union Public
 derviceinthe grade. % T (for consrdenng promotion)  Service Com-
' Note 1. ~ Where juniors: \bho have ' consrstrng of i+ mission not
tompleted thequuahfyr g/ 1 )oint ControllerofGeneral necessary
eligibility servrce*are-belng con’sr- ‘ lq”of Atcoutits- Chialrman
dered for promotion, progﬁotlon o 2 Ch:ef Controller ofAccounts
their seniors would also“be M 0 or Cogtroiler of. Accounts
_consndered prowded they: are“g PICE eMembers - 1
Bdtishort df thE reqwﬂte»uﬁﬁgtf :"L%f't-,.,-,. ot
:quallfyrng/englbmty sérvicar il s qu {gl,li‘ ool ot
b morenthanfhalfof suchﬁ"hm"_‘_ '1‘5: -,b,'- T
Ko - {
b N

o TS [No A-12018/91/MF"CCA(A)/GR"B]
. UK MAITRAJt Controlter General of Agccounts

o ™ -
{ s, “+ 4

pera— =
. ! o
‘-f I T e i .

1.{ o
10. The apphcant also forcefully stbmltted "that 3 i per the relaxation clause in para 8 of
the Recrurtment‘ Rulés his lesser perrod of qualifying service should be relaxed and he
should be promoted before his Jumolr 'Shri A. Hari Kumar. However, it is clear from para
8 to the: gRecrurtment» Rules that- th;e;re“laxati‘o'h applies to any class or category of
persons’ end 1not {o any mdnvrdual.“a hé*féﬁﬂ)hcant was accordlngly informed. Therefore,

l ]H\m »

the appllcant'cou[d not« be promoted io the post of Sr. AO for want of requisite length of

J'ﬂ ‘J

b
servuce ifirthe Graﬁejof PAQ i.e the ;TEeder post for the promotion to the grade of Sr. AQ

»;-m‘.-l

as on 01:01; 2014 for the vacancy year 3014 2015

N \

11. Howev_er as soon as he attamed the quallfymg sérvice as per Recruitment Rules, he
was promoted w.e.f 01.04.2015 wde:order dated 15.06.2015 which is set out below:

it o .

—
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A Y 32014/1/2013/MF CGA(Gr B)/208

GOVERNMENT OF INDA"
MINISTRY OF FINANCE, DEPTT. OF EXPENDITURE
(CONTROLLER GENERAL OF ACCOUNTS)
';JLOR NAYAK BHAVAN _
TSE NEW DEERIEN:S ;,_;; b4
] ‘ i Dated the 15 June 2015
““'“ft“it OFFICE KEMO

el \'

Sub: Promotron of Pay & Accounts Officets in-the scale of pay of Rs. 7500-250-
120600 to the post of Senior: Accounts Offlcer in the scale of pay of Rs. 8000-275-
13500 (Pre révised).

The undersigned is drrected to convey that in terms of CCAS (PAO & Sr. AO)
Recruitment Rules, 2000, the fOIiowmg Pay & Accounts in the pay scale of Rs.
7500-250-12000 are approved for promotion to the grade of Senior Accounts
Officer in the pay scale of Rs 8000 275 13500 {pre-revised) with effect from the

datés mentidned against eacj;g i . 1;:*‘ 25
. _ Ry \E'f' E&q} §
Sl. | G.L No. Na_me '-'-"-h -fi[’)'iaté ;_of M_mustrv/ Station Date  of
No {(ason . . -1{(S/Shrig/Ms) - 4*}{3%@?&5—'3‘3;@_1 Dep’tt‘. 2 Promation
01.04.2015) |- - LS LI T as Sr. AO
' : fart ; ! 't‘ -l w.e.f.

03 |7 K. R 4"?;.;-.«3005 1953+ CA:& PD ~7 Kblkata | 01.04.2015

SR . . ”- %

B e

L iqzéft ﬁ:f ' '?‘. f' Ag" il

v B [T ) /’
12. The d. counsel for theaappllcant' ha'd s‘ub‘mltted certam citations in favour of his

o o ¢

‘ ”L,L-' R

T 1 ‘
1. 1991“Suppr-(2)-" SCE S NIRE\/AL CH/ NDRA BHAT]'ACHARJEE AND OTHERS -
e I -}5 ri £ P qf

i . iel
VERSUS ':iUNlON OF I \ DIAI We: have‘gc ne.tthro h the crtatron however the mistake of

delay-i rs not concerned rn the current O' A ias the applrcant himself sought to be relieved

._;J” .

f
client whrch are drscussed below

from ;theiﬂfeeder,‘post éf AAO to the bromotronal post of PAO later because of his -

personat drffrcultres and such representatlons was allowed by the respondent

authorrtres: S ;

2. '2004 vol. | SCC 245 in P.N- PREMACHANDRAN versus STATE OF KERALA AND

OTHERS" [nrthlsfcase Hon ble Apex Court had made general observations and not in any

partrcular mdrvrduai case. i i 4-

il . «

3. ‘2008 VOI 14 SCC 29 in NIRMAL CHANDRA SINHA versus UNlON OF INDIA AND
OTHERS here the Hon ble Apex C0urt has directed that a retrospective promotion

- ' g

cannot be atloﬁbed | theteffectrve.};date,Oftpromotmn cannot be retrospective. S0, this

Order‘rs also Of .no. help to the appl:cant as’ he has been promoted after he attained the

B
approprrate quahfymg se‘rtrrce as per the extanttRecrurtment Rules.
lﬁ -P“ f' - ( .
-1-’.,.._';. : ll b n .c PR, i o

13. @nethe 'Other hand the Id. cour?sel for thesrespondents had cited the order of.our
€0- Ordmate Bench ey the Pnnc:pai Bench NewiDelhi in the matter of-

- — e 2 — -

L A ee— .



, CAT New Delhr that “This is the most bizarre
-n-'ifrle ln order to stay on in Delhi and retain the

b .,.Gove"rnment accommodatlo v,'-"the flrst request the respondents to allow him
. 'to*stay ron m New Delhiz on promotlon The respondents considered his
request and allowed hrm to get hIS promotion and continue at Delhi as well.
Now when his ]unlors jomed therr hlgher posts and started getting higher pay

" than him, he raises a claim that the government never forced him to go to Goa

but considered his representatron mstead and allowed it. The O.A clearly has

no. merit and is completely mrsplaced ‘Not only does he want the cake and

eat it: too, he wants crumbs from others shares as welit The O.A deserves to
be,drsmrssed wrth heavy st ’Jl-loweverq consrderrng the fact that the applicant

is'a’ senior crtrzen retlredllfor’m ‘Govtl service, we restrain ourselves from

..'-1-"{-1

- |mposrng any cost on the[ap '“l“?;aht The Al is dismissed.”

r

14. Hence consrderlng the above"facts 1the applrcant has been unable to make out a

case in his favour and this’ appllcatron should be: .dismissed.

15. TheOArsaccordrnglydrsmrssed Nocosts* S

{Jaya Das Gupta)- '

L

e %Member(l)

Membergl(A) a ”r1
A W 0 i
B : ! ) it .‘
l el
. B e g :.‘ - . LR o Ve By ;!_,- { %
s Ul e S




